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511. art A. IL Qelil!M: 
5hrt P . •-...a: 

Will the MUUater ot st.I, ...._ u1111 
lletala be pleased to 1ute: 

(e ) wheth« it Is a fact that the 
lndlen ln>n and Steel Compan,. Invited 
world tenden in London for ~ mp. 
pl:r of two o tt ~ eastln1 'lllKhi-

tb) If .,, wbetMr the Seevy :hli· 
neeriJlc <:or,ioration at Ranchi p1rtlci-
pa1ed in international tenders; 

(c) whether ii Is al.o • f11et \hat 
H.E.C. 1c:beme •·owd h1Ve ~ 25 
~ - t of the fOre\cn uchance cost; 
and 

(d) IM nuorw for ~ t.hr 
Indian Jron and SIMI Co. ID ilrlile 
tenden (Qr the machinet thoulh they 
could han been Jl"Oduced indl1-. 
ly? 

Tiie IUldl!ler "' ...... ,.... .... 
llleUJm <Dt-. a.-. ....,,.,: (a) 
Mems lntemaUonal Comtnac:tl>on Co. 
Ltd., London ac:tin« on beh&l1 or tM 
IDdla.n Iron Uld Steel Compan;r, U.... 
Invited tendrrl for a ~-Cut-
lftf Plant. 

(b) Yea. Sir • 

(c) It woul<l be pcmible to nalaat.· 
the •Wiii In the foftlcn mt ... 
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cost only after a contractor has been 
selected.

(d)   As per terms  and  conditions 
agreed t between Indian  Iron  and 
Steel Company and the International 
Bank for Reconstruction and  Deve­
lopment, gauds to be financed out of 
the proceeds of the Loan given by the 
Bank have to be procured on the basis 
of international competition.  Indian 
companies gre also permitted to parti­
cipate in the tenders, as  is  evident 
from the tender submitted by Heavy 
Engineering Corporation.

Clerks in Traffic Accounts Offices

591. Shri A. K. Gopalan:
Shrimati Suseela Gopalan:
Shri K. Eimani: 
Shri Jagannath Rao Joshi: 
Shri Hnkam Chand Kachwai:

Will the Minister of  Railways  be 
pleased to state:

(a) whether there has been a ban 
on the promotion  of Clerks in  the 
Traffic Accounts Offices of the Indian 
Railways since 1963;

(b) if so. the reason therefor;

(c) whether Government have re­
ceived  any  representation  in  the 
matter; and

(d) if so. the steps taken thereon?

The NiaMcr of Railways (Shri  C. 
ML Poonacha): (a) No.

(b) to (d).  Do not arise.

Cotton Prices

SK. Shri A. K. Gopalan: 
Shri K. Barnaul: 
Shrimati Suseela Gopalan: 
Shri D. S. Fatll:

Will the Minister of Commerce be 
pleased to state:

<a) whether the attention of Gov- 
-ernment has been drawn to the state* 
ment made by the Chairman of  the

Mill Owners' Association on tho Slat 
April, 1967 that cotton prices continued 
to be higher than the ceiling prices 
despite assurances  of  Government; 
and

(b)  if so, the reaction of Govern­
ment thereto?

The Deputy Minister in the Minis­
try of Commerce (Shri Shafi Qoreshi):
(a)  and (b). The problem of prices 
of cotton ruling above the ceilings has 
been engaging constant attention of 
the Government.  As a result of two 
successive droughts, cotton crop dur­
ing 1965-66 and  1966-67  suffered  a 
considerable decline giving rise to an 
upward  surge  in cotton prices.  A 
number of measures including move­
ment control, stock control, credit con­
trol and requisitioning of cotton and 
also curtailment of machine activity 
have been taken  to keep the prices 
as near the ceilings as possible. These 
measures have been effective in check­
ing the rising trend to an appreciable 
extent.  Such further  measures  as 
may be necessary and found feasible 
will continue  to  be  taken  in  the 
future.
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